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Government of India
I\‘"irv;bfﬂr f'\F Eisﬁ.nﬂn_o

L I.!-].l.'a"-vl.j' WA
Department of Revenue
Central [oard ok Direct Taxes

New Delhi, the otlk}Dece- her, 1999,

MY
MOTIFICATION

Mo. 1t is hereby notified for genoeral information that the
groantsations mentioned helow have been appsoved by the Central
Government for the period sentioned against iheir names, for fhe
pUIpose of clause (i) of sub-section (1) of section 35 of the Incoms 8%

Act 1961, read with Rule 6 of the locome 12X Rules, 1962 under the
calegory “Institution” subject 1 the following conditions:-

1) 'The notified Institution chall maintain separate bocks of accounts
for its research activities:
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1) The notified Inatitution shall furnicly e Annua! Return of its
scientific research activities to the Secretary, Depariment of

Seientific & Tudustiial Research, ‘“Technology Bhawati’, INGW
Mehrauli Road, New DNelhi-110016 for every financial year on ©OF

before 31* May of each year. -ii
1t) The potified Institution ghall submit, on behalf of the Central
Govermment, to (3} fhe Director General of Income fax
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(Excmplions), 10 Middicion ROW, 5% Tloor, Caloutia-700071 (D)
the Secretary, Department of Scientific & Industrial Research, and
(c) the Commissicner of’ Income tax/Nirector of Income tax
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{(Exemptions), having junsdiction over the organisaiton, on Of

: st - . .
hefore the 31% October each year, 2 <OPY of its audited Annuel

Accounts and also a €opy of audited Income & F.xpenditure

Accouni in Tespect of its research activities for which f;xcmption

was granted under sub-gection (1) of section 25 of Income tax ALt

e

1961 in addition 1o the return of income tax to the designated
assessing oficer. 5



. Name of the organisation approved Period for which
2 No._ ==t orRawmsalion approved

Notification is cilective

L. Dharamshiia Cancer Foundation and 1.4.99 t0 31 3.2002
Rescarch Centig, Vasundiiara Enclave,
Dethi-110006 (5 Ny, 203/41/99 _ 1T A-IT)
2. Duendayal Canoer Resvarch Cenire, 149910 31.5.2002
o= Al Laneer nesvarch Cenfre
926, Faronssan College Rond, '
Pune-411004 (. No 203!42!'99—1’1?1—11}
Notes: The notified Institutions are advised to apply in triplicates
and well in advance for renewai of the approval, o the Central
Government through the Commissioner of Income tax/Director of
Income tax (Exemptions) having jurisdiction, Three copies of the
appiication for renewal of approval shaii ajso be sent direcily io ihe
Secretary, Departiment of Scientific I ] ;
| Under !
MNotification No. \\| T4 .
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The Manager.
ovi. of India Press,
ayapuri, Now Delhi
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Copy forwarded 1o:;

R RIS -

Ce ~i N Uk

The annhicant arganmsatinng
The Director Generaj of Inconie tax ( Exemptions), Calcuita.
Comptroller & f‘\_udiiof Geneial of India o
The Director, Departmint of Scian tific and Industyial Resarch,
"Technoiogy Bhawan ', New Mehraulj Road, New Dejhi-j 10016
The Director of Income aX {Exemptions), New Delli, '
Commissioner of Income Tax. Pune -1, o
Concerned fijes,
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Guard .

Under Seerclary io the Govi. of India
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 aFaPafuat & aifds Prate gFaaéf 31 A€ & axET T8y
- 9ga afeg, ¥TPNs o a”ru’rf"nca Py, g e Mo wa,
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araEr Farmige} st yeam aa’z‘ri’r I
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